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ROHINI COURTS. DELHI; ,

r
ORDER . I

The transfer and posting of the following officials is hereby made with immediate effect:- '

Si.No r Name of the official . < From ' To _ ‘

M5_ Reena SPA "1 omce Pool Normwest - Rom-ni SPA in the courtof Sh. Shivaji Anand, Ld. AS]-l
1 D; gh_ N h Ku ' ' 02-cum~Spi. Judge NDPS, North-West, Rohinl

?E.é’.-9m%'r-$31 mar *c°"'t5'D°""' S C0urt5.Deihl- .
‘ll;-,_ Rink, PA in the court brsifi. Shivaji Anandlé. ASj- Pain .r.;.;.;.i or Ms. Divya Singh, Ld. imrcl
iw/Q sh, Rakggh 02-cum-Spl. Judge NDPS, North-West, Rohinl (Mah||a Court-01), North-West, Rohinl Courts.
:E_(;_-3gg50332 Courts. Delhi. . Delhi.

2

“M5 H-a"“' i PA in Ofiice Pool. North-west, Rohinl Courts, PA in the court of Sh. Kapii Kumar, ‘Ld. AS]3 *W'°5“-A"“lKa"k°' lDeIhi. (Spi. Frci. North-West, Rohinl Courts, Delhi.‘ . _ .‘E.C.-53755079 >

""5- Nldhl P"l' SPA in the court of Sh. Kapll Kumar, ta. As} SPA in Office Pool; North-West. Rohinl Courts,4 .W/o 5h..Dhirender Purl . , _ . -.E_c'_3472o7g9 7 (5pl. FTC). North ill-‘est. Rohinl Courts. Delhi. rDeihi.

JA in Record Room, North-West, Rohinl JA in R&l Branch, North-West, Rohinl Courtsda" Courts, Delhi. Delhi - .
"um; Ms. Mona iriadan iiii W 7 D
5 Wlo Sh. Sandeep Ma

.E.C.-10538453

Z *si{.7riai<esn Kumar JJA in R&1 Branch, North-West, Rohinl Courts, JJA in Record Room. North-West, Rohinl6 =5/o Sh. Sura] Bhan ..E'Cl_ 94675423 Delhi. Courts. Delhi. _

V z ‘ W W ifiwir V _ 1 ‘J l

i
1

M5, i\|||,-111: Assistant AhlrnadIJJA in the court of; Assistant Ahlmad/JJA in the court of Ms. Dlvyai
7 iD]DSh_KU1fleepSl|1g|'| Sh. Apoorv Bhardwa], Ld. JMFC-02, North-]Singh. Ld. JMFC iiviahila Court-01], North-i

E.C.-96057306 West, Rohinl Courts, Delhi. 1 West, Rohinl Courts. Delhi.

*5“ Kflsha“ Kumar orderly in the mu" of Sh‘ Vlnod hdav‘ I'd‘ Orderly in the court of Sh. Muneesh Gar. . ' . ' 9'8 C"a"°'e" égfhgif“fa °2'- NM“ west‘ ‘_‘°"'“' Ld.A5J~03.North-West,RohiniCourts.,DeihI.
_, , H _ _,_ ‘ ~ _

N01185:
1. Sh. Kushal Singh Slo Sh. Prem Singh, E.C.-38462078; Civil Nazir In the court of Sh. Vinod Yadav, Ld. District

iudge (CC-02). North-West, Rohinl Courts, Delhi shall also forthwith work as Civil Nazlr in the court of the undersigned,
in addition to the duties already assigned to him. - '
Transferred ofiicialisi shall handover the charge of all the records in their custody along with the computer Hardware
& other peripherals. non-consumatiie stationery articles. if any. before relinquishing their duties at transferor stations.

3._ Non-compliance of this order ar Immediately proceeding on leave shall be consider d deliberate lnsubordlnati n

I \ .

2.

and disciplinary action shall be taken against the official as per rules.

_ (Ni5_I-il_\ 5_Ai-IAY saxenai\ r>rzrrircri=r=_iL_ois1-arc-r c. SESSIONS guess
NORTH-WEST DISTRICT} ROHINI courn-s, ecu-rr

No.F2i2)lAd.ri1n.i&ii/NWIRCl2O26l Hebfé “'4-ti ,0... lfilefiflg
Copy forwarded for information and necessary action to:- -

. Ld. Principal District & Sessionsjudge (HQs). Tis Hazari Courts, Delhi.

. Thejudiciai Ofiiceris) concemed, Rohinl Courts, Deihi.

. The Officer in-Charge, Accounts Branch (NW), Rohinl Courts. Delhi.

. The Sr. A.O.iii IA.0.U). Administration Branch-I, ii 5: Ill (Central), Tis Hazari Coons. Delhi.The Sr. A.0.(ji /A.o.Ui. North-West District. Rohinl Courts, Delhi.
The Record Officer, North-West, Rohini Courts, Delhi. _
The Dealing Official. Personal File. Administration Branch-I. ll & ill (Central). Tis Hazarl Courts, Delhi.

. The Dealing Official, ACR Cell, Tis Hazarl Courts, Delhi. V, _
_)/ The Web-site Committee, Rohini Courts I Tis Hazari Courts, Delhi.

10. Personal Office of the undersigned.
11. The Facilitation Centre, Rohinl Courts, Delhi. " _
12. The Branch lnchage, Library Branch, Rohinl Courts. Delhi .
13. The Dealing Official, LAYERS seat, Rohinl Couris I Tis Hazari Courts, Delhi for uploading this order on LAYERS.

Th ifi al
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14. eo 'ci (si concerned. '
15 The Dealin Officlal R&l Bra h,R hinlC rts Delhi Ithth di ctio t d ie of hofth R lievi Rg , nc o ou . w e re n osen cop s eac e e ng eport

and the joining Report of the above named oificlalis), on immediate receiptrof h same, to the Adml ti
Branch-I. ll & Ill (North-West), Rohinl Courts, Delhi. _ 0 Q, J15 93¢
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PRINCIPAL DIS ICT S: SESSIONS JUDGE

NORTH-WEST DISTRICT, ROHINI COURTS, DELHI
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